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District Amour,t aOocaied

3. Tehri Garhwal 339.94

4. Dehradun 318.49

5. Pauri Garhwal 461.13

6. Pithoragarh 355.13

7. Almora 567.92

8. Nainital 778.54

Besides, an additional amount of Rs. 
7.25 crores has also been released for con­
struction d  5000 houses for the target group 
of Scheduled Castes/Scheduled Trtoes be­
low poverty line to the districts effected by 
earth quake.

Transportation and Distribution of 
Imported Fertilisers

942.SHRIJEEWAN SHARMA; WiUthe 
PRIME MINISTER be pleased to state:

(a) whether the work of handling, trans­
portation and distributbn of imported fertilis­
ers and other raw materials such as Urea, 
DAP and Potash from the ports is entrusted 
to a handling agency by inviting tenders from 
different handling agencies; and

Limited (IPL) and ttie remuneration pertonne 
paysdble to IPL is determined on the basis of 
the items of expenditure found admissble 
after scrutiny of the Annual Accounts and aH 
the relevant data for the perk)d in question.

(b) For handHng non-potassic fertilis­
ers, tenders are invited on annual basis from 
all major fertiliser manufacturers in the pub- 
fic, cooperative, private and joint sector. 
Efforts are also made by a Negotiating 
Committee to bring about reduction in rales. 
The terms and conditions for inviting tenders 
and final decisnn on the acceptance of the 
lowest tender is taken with the approval of 
the Ministry of Finance.

Expenditure incurred on Purchase/ 
Exhbitkm of Paintings

(b) if so, the procedure being adopted in 
this regard at present?

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL­
ISERS (DR. CHINTA MOHAN): (a) Handling 
of imported non-potassufertilisers like DAP. 
Urea and NPK at the Indian ports, their 
transportatkxi and distributbn within the 
country is entrusted to a handling agency by 
inviing Bmited tenders. The potassic fertilis- 
eis (Muriate of Potash and Sulphate of Pot­
ash) are handled solely by Indian Potash

943. SHRI KARIYA MUNDA: WiH the 
PRIME MINISTER be pleased to stale:

(a) the details of the expenditures in­
curred on purchase of paintings and wgan- 
ising exhibitnns of paintings by each pubBc 
sector undertaking under the Departmeitt of 
Electronics;

(b) whether huge expenses are mad* 
by these pubGc sector undertakings at the 
intance of wives of top execiriivas:




